
Each attendee is required to read and affirm his/her commitment to comply with the 
following in-person meeting requirements: 
 

• If I register for and attend the meeting in person, I affirm that I am up 
to date on my COVID vaccinations, as defined by the Centers for Disease 
Control and Prevention (“CDC”)  or have taken a negative COVID test 
within 3 days of my arrival at the meeting. 
  

• If I bring a guest to the in-person meeting, including minors under the age of 
18, I understand that my guest must affirm full vaccination or 
negative COVID test taken within 3 days of the guest’s arrival at the meeting. 
  

• By registering for and attending the meeting in person, I affirm that I will 
comply with all CDC, federal, state, local, and venue-specific laws, orders, 
directives, and guidelines related to COVID appropriate to my particular 
health status.  I affirm that I will follow any more stringent state, local, or 
venue requirements related to hand sanitation, social distancing, and use of 
face coverings in place at the location of the meeting. 
 

• If I attend the meeting in person, I will also follow all travel restrictions in 
place at the location of the meeting and my point of origin at the time of the 
meeting. 

 
• I will not attend the meeting in person if, within the last ten (10) full days 

of the meeting, I have tested positive for COVID, am experiencing symptoms 
of COVID, or have been in close contact with someone who has COVID. If 
at any time during the meeting I begin to experience symptoms of COVID, 
or am in contact with someone experiencing symptoms, I will immediately 
leave the meeting and inform the ABA. If I test positive for COVID within 
10 days after the meeting, I will inform the ABA. The requirements in this 
affirmation also apply to any guest(s) or minor(s) attending the meeting with 
me. 

 
• If I attend the meeting in person, I understand that my guests, including 

minors under the age of 18, and I may be required to complete health 
screening questions after arrival at the meeting to access ABA meeting and 
event spaces.  

 


